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is on adjoumment.

Respondents counsel

List on 14.10.2013. W
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0O.A. No.117 of 2009

27.11.2013

For Applicant: Sri Praveen Kumar
M For Respondents: Sri Ashish Mishra for Sri M.K. Singh

o @, Q Learned counsel for the applicant stated at the Bar that the
% 7/1/“" relief claimed by the applicant has been granted by the
respondents and as such the present O.A. has been

rendered infructuous. Accordingly, the O.A. is dismissed as

BeS 4}’[& having become infructuous.
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